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(ii) 

1. 

2. 

2 

Welfare of DIsabled 

V-one Society, Vadodara, 

Shri D.S. Parekh Deaf & Dumb School, 
Surendranagar. 

3. Andhjan Vivid Laxi Talim Kendra, Jamnagar. 

4. K.L. Institute for the Deaf, Bhavnagar. 

5. Rachnatmak Abigam Trust, Ahmedabad. 

6. Andh Apang Kalyan Kendra, Ahmedabad. 

7. Society lor M.R. Rajkot 

8. Medical Care Centre, Baroda 

9. Light Home lor Blind Girls. Ahmedabad 

10. Blind Men's Association, Ahmedabad. 

(iii) Welfare of Scheduled Caste 

1. Parikshitlal Ashram Shala, 
Gandhi Ashram, Ahmedabad-380027 run by 
HariJan Sevak Sangh, Delhi. 

2. Shree Santok Krupa Education Trust, 
Paramjit, Distt; Sabarkanth. 

V" ". ( (If- It c 

1994. 

Will the Minister 01 URBAN AFFAIRS AND 
EMPLOYMENT be pleased to state: 

(a) the lunds allocated/proposed to be allocated for 
supply 01 potable water in the country during each of the 
last three years, till date, State-wise; 

(b) whether schemes relating to supply of potable 
water and sewage disposal schemes are pending with! 
under consideration of the Union Government as on date; 

(c) il so, the details thereof and the reasons for 
delay therein, State-wise; 

(d) the names of the States getting foreign assistance! 
HUDCO assistance for drinking water supply, water 
treatment and sewerage projects; 

! e) the details of assistance provided and the present 
status of each of them; and 

(I) the steps taken by the Government to solve the 
potable water problem in the ceuntry? 

THE MINISTER OF STATE IN THE MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT (SHRI BANDARU 
DATIATREYA): (a) There is one Centraly sponsored 
scheme called the Accelerated Urban Water Supply 
Programme (AUWSP) meant for towns having a 
population of less than 20,000 as per 1991 census. The 
details of the lunds released under the AUWSP to each 
of the States during the last three years are given in the 
enclosed Statement-/. 

(b) and (c) The details of the Schemes under the 
AUWSP which have not been approved as yet by the 
Central Government-Statewise-is at Statement-I/. 

It has not been possible lor the Technical Advisory 
Wing, CPHEEO, of this Ministry, to approve the projects 
due to non-submission of the Detailed Project Reports 
(DPRs), technical flaws in projects submitted and lack of 
resources. 

(d) and (e) The details of the States getting foreign 
assistance is at Statement-III. Details of assistance 
received from the HUDCO is at Statement-IV. The 
schemes are at various stages of implementation. 

(f) Water supply and sanitation being a State subject, 
it is primarily the responsibility of the State Governments 
to plan, implement, operate and maintain these schemes 
in their respective areas. To aasist the State Governments 
In its endeavour to meet these obligations, assistance is 
being provided for implementation of water supply 
schemes in towns having population less than 20,000 as 
per 1991 census under tile AUWSP and through external 
assistance. 
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Stlltement , 

Centrally Sponsored Accelerated Urban Water Supply Programme 
Details of Funds Re/eased to the States as on 3.3.1999 

(Rupees in lakhs) 

S.No. Name of State 1995-96 1996-97 1997-98 

2 3 4 5 

1. Andhra Pradesh 

2. Arunachal Pradesh 0.00 83.29 21.10 

3. Assam 0.00 168.05 140.00 

4. Bihar 94.50 0.00 0.00 

5. Goa 0.00 9.20 0.00 

6. Gujarat 27.30 70.00 0.00 

7. Haryana 77.65 86.20 87.03 

8. Himachal Pradesh 82.83 16.60 44.95 

9. Jammu & Kashmir 28.45 10.20 41.61 

10. Karnataka 0.00 47.58 179.96 

11. Kerala 25.00 48.00 64.39 

12. Madhya Pradesh 380.53 156.12 417.98 

13. Maharashtra 36.30 172.75 271.80 

14. Manipur 39.00 76.04 90.99 

15. Meghalaya 48.90 10.00 38.92 
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2 3 4 5 

16. Mizoram 7.10 11.88 51.68 

17. Nagaland 0.00 52.33 34.36 

18 Orissa 0.90 187.47 156.62 

19. Punjab 77.76 44.00 0.00 

20. Rajasthan 237.00 306.75 171.52 

21. Sikkim 0.00 0.00 0.00 

22. Tamil Nadu 0.00 104.12 205.46 

23. Tripura 0.00 0.00 0.00 

24. Uttar Pradesh 764.87 352.42 776.57 

25. West Bengal 71.56 0.00 0.00 

TOTAL 1999.65 2013.00 2795.00 

Statement II 

Accelerated Urban Water Supply Programme 
Statement Showing State-wise Status of DPRs not approved as yet (as on 3.3.99) 

S.No. Na)Tle of State 

2 

1. Andhra Pradesh 

2. Arunachal Pradesh 

3. Assam 

No. of DPAs 
Not Approved 

As Yet 

3 

13 

Estimated 
Cost 

(As. in lalehe) 

4 

1933.00 

309.98 

180 
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2 3 4 

4. Bihar 28 4029.47 

5. Goa 

6. Gujarat 

7. Haryana 

8. Himachal Pradesh 10 1703.32 

9. Jammu & Kashmir 11 2570.82 

10 Karnataka 3 1044.00 

11. Kerala 

12. Madhya Pradesh 41 3435.95 

13. Matiarashtra 16 6028.01 

14. Manipur 2 109.59 

15. Meghalaya 

16. Mizoram 2 240.41 

17. Nagaland 3 1618.95 

18. Orissa 5 1091.28 

19. Punjab 103.79 
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2 3 4 

20. Rajasthan 3 281.47 

21. Sikkim 

22. Tamil Nadu· 3 66.20 

23. Tripura 10 

24. Uttar Pradesh 1485.49 

25. West Bengal 

26. A & Nisland 

27. Chandigarh 

28. D & N Haveli 

29. Daman & Diu 

30. Delhi 

31. Lakshdweep 

32. Pondicherry 

TOTAL: 152 26051.73 

DPR - Detailed Project Report 
• - Estt. Cost of Urban Component of Two OPR's Not Available. 
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Statement III 

World BanIclOECF, Japan Aided Water Supply and Sanitation Projects 

SI Name 01 Cosl Loan AS5- Date 01 ProJeci COlT9Onents Cumulative Expected 
No Projftct Rs Sianoe Commen- Area Expendltu", Date ot 

Crore (USSlYen cement Incurred Compl&-
(Y) Minion (As. CIOnItI) tlon 

II Chennai 546.31 5865 20.11.95 Chennal Il11'rovament 01 ctty water dtstrl>utlon; 162.13 30.62002 
WS&S completion 01 untlnlshed work's 01 IIrs! 

project; waler conaervatlon and tachntcat 
assistance . 

Mumhai 109BOI 5192.0 22.3.95 Murroal Sale disposal of savere Into the sea 309.47 30.6.2002 
Sewage through a lunnel (marine outlalts); 
1)lsp05al strengthening 01 the ext.tlng severage 

system and improving lhe treatment 
facilities; 1I11'rovement of saroltatlon In 
slums; coastal water qualhy surveHlance 

FUrlc1lonai 59H_49 Y17,09B 28.2.95 Chennal 1I11'rove water supply and sewage lransmt- 20.64 30.6.2000 
Improvement salon systems; Ae-use 01 t",aled sewage 
to CI14'H1nai lor Industrial use to conserve Iresh 
W&S Systems watar for domestic use. 

Uangalorf' 1342.00 Y2B.452 25.1.96 Bangalora Augmentation of water supply by addt- 15.47 31.12.2001 
W.1ter tlonal 270 mlAlon Ittres per day (mid) 
Supply & to Bangslore City; Strengthening 01 the 
Sew~rage water distribution and .awarga systems; 

provide adequate sewage Ireatment lactutte •. 

Kerala 17B7.45 Y".997 25.2.97 ThlNvantha- 1I11'rova waler supply facllttla. 20.492 31.12.2003 
Water puram, In IIva town. and adjoining vltlages. 
Supply Kozlkode 

Patuval. Maenad 
Cherthala & 
Adjoining vI.ages 

Shltement IV 

State-wise Assistance received from HUDCO for Water supply 

51. State Name No. of Project Loan Loan No. of 
No. Schemes Cost Amount Aeleased Schemes 

(As. in lakhs) (As. in lakhs) Completed 

2 3 4 5 6 7 

1. Andhra Pradesh 42 54041.64 34567.87 16965.14 

2. Assam 13 10747.78 7366.45 5324.51 2 

3. Bihar 2 2318.83 1599_00 825.00 
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.. _-------------------------------------
2 3 4 5 6 7 . 

4. Gujarat 11 26496.69 14208.80 6789.57 

5. Himachal Pradesh 3 1002.14 464.90 464.90 3 

6. Kamataka 31 64445.80 28658.95 18156.82 12 

7. Kerala 15 17853.77 11106.26 7677.39 9 

8. Madhya Pradesh 7 20149.66 12436.61 1302.00 

9. Maharashtra 10 142166.37 36430.70 17343.44 5 

10. Nagaland 2 1184.98 829.18 260.61 

11. Orissa 11 19710.53 13449.32 7513.30 

12. Punjab 67 9154.02 5457.26 3059.33 36 

13. Rajasthan 40 20975.53 14562.26 5733.98 5 

14. Tamil Nadu 17 63347.77 33064.71 9428.15 10 

15. West Bengal 11 22694.33 10609.00 8537.00 5 

Scheme Type Total 282 476289.84 224812.17 109380.94 90 


